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=% TRERHT ST TSHE AT

7% faeet, 12 9, 2026

FT.3M. 2416(37).—Fr= 1T LR, T TN ATAHTT 1956 (1956 F1 48) (Fr&r zo@® zae
THTA ITH ATTHAH gl AT §) il &1 3F shl IT-ITT (1) FIT T&T LIRAT T TN F2d g0, g THTHTT
BT ST % TATq foh SEHET 157 & et el § g Oemnt 326 .t 205.373 & .. 311.700
TH % J-GUE & A (FATET FLO/ISE ey Aigd 2-cI[/4-eI & T AM(R), AL, TawaT 3T
THATAT % ATH TATST & [o10 ag G Tuterd § foreent |fer avid $= et # & w7 §, U s &
ST T o SO ST 0l AT ALl g |

Fre AT =Af<h, ST 3<% 9 # Baag g, S Afaf=aw &t gy 37 it IT-am1 (1) F eI qarh
TATSI o o0 UHT IF o ITANET 92 TSI H TH ATSEEAT & TR Sl A 8 ShHE & 6 Fia< st
JTTT T T T |

UHT S AT HEH AT, AT dgEIaa TS Hf fofgq & F S&qa Sf STut 7
ITH STF Ay iR tya U U i gaw wifesry, satear # s=tea =9 F I B Bt
LAY GIXT T ST T SAGHT ST AT UHT AIRIAT 6] AT 6 TETG AT UHT S = F o6 TATq, IS
FTe I, S8 qerm T Araeas q9=l, a9l FIT AT a7 AR T T HT TRl T AT HiT
TEHT |

3381 GI/2026 (1)
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerarrr gT foFar wr #ws off sraer
faw g |
TH ATEAAT & AT A ATl T % L@ T AT A TAT IMAFNET F 36 wATAT §
YA & AT 39HT [aag =ARaT grer Adreqor frar ST aerar g |
AT

ISHT TST & TIIET S § TP Tomni-326 & .47, 205.373 & .71, 237.700 F o erie st
ST ATeAY AT T STaaT €=t afed i & "o f&awor

ST HT AR ST IESEIKIEHRU S

EAT Y A €T A FTIFR || gR T || 5 w1 eEw IR ERT

s (Pt 5TE) (FF)

1 2 3 4 5 6

AT T ATH: TANET
T T ATH: ST
1 108 [GEll TifieheaT 0.3770005 (T+T) 0.1525698
2 126/150 IREL WA 0.6769996 (T#Y ) 0.2739781
3 127 TCRTEY T TR 0.051 (T*Y) 0.0206394
e T ATH: AT
4 157 GREAEA] At TfieaT || 0.4089999 (THT ) 0.16552
5 158 GEECAR i T Rea¥ || 0.0760001 (T ) 0.0307568
6 159 ACRTET T TR 0.001 (T=¥) 0.0004047
7 160 GECARAF T TR 0.055 (T*Y) 0.0222582
8 162 ACRTET A TR 0.015 (U7 ) 0.0060704
9 65 GREAEA] T TR 0.035 (U7 ) 0.0141643
10 66 [GEll TifieheaT 0.1500001 (T¥) 0.0607042
11 74 GECARLF I T TReaY || 0.0289999 (T ) 0.0117361
12 74/182-193 BEL RESERE 0.02 (T+Y) 0.0080939
13 74/183 [GEll T TR || 0.0299999 (T#T ) 0.0121408
14 74/184 [GEl T TR || 0.0299999 (T#T ) 0.0121408
15 76 GECARLF i T oY || 0.0590001 (Y ) 0.023877
16 77 GECARLF T T TReaY || 0.0469999 (T ) 0.0190206
UEEIKICHA )
17 448 GECARF T T TReaY || 0.0279999 (T ) 0.0113314
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18 449 GIERVIETE RS 0.219 (T+T) 0.0886281
19 450/660 O IET kY 0.2250001 (TU¥) 0.0910563
20 450/669 TifieeaT 0.2869992 (T+Y ) 0.1161473
21 452 T TR 0.237 (THT) 0.0959126
22 453 i T sRea¥ || 0.1900001 (=¥ ) 0.076892
23 608 T T TReaY || 0.2440001 (TT) 0.0987455
24 609 O IET kY 1.542 (T=T) 0.6240389
25 85 TifieheaT 0.6000008 (u=*¥) 0.2428167
26 86/647 W TeheaT 0.2950003 (T#¥ ) 0.1193849
27 90 W heaT 0.0279999 (T#¥ ) 0.0113314
28 91 TifieheaT 0.087 (T+T) 0.0352084
T T ATH: ST

29 126 T T TeaY || 0.0469999 (T ) 0.0190206
30 128 GIGRIETS LY 0.195 (T=T ) 0.0789154
31 129 GIGRWIETS Y 0.015 (T=T ) 0.0060704
32 144/221 i WiFe=e || 0.0250001 (TFT ) 0.0101174
33 157/2 T e || 0.1490001 (THT ) 0.0602995
34 157/3 i T Rea¥ || 0.0060001 (7Y ) 0.0024282
35 59 LD IET kY 0.177 (T=T ) 0.0716309
36 60 T e || 0.4590006 (TFT ) 0.1857548
37 61 T T ReaY || 0.3399997 (T ) 0.1375961
38 62 I TR || 0.0260001 (T ) 0.0105221
39 91 TifieheaT 0.0600001 (TUar¥ ) 0.0242817
T T ATH: ATGEAT

40 1 I TR || 0.2720003 (T ) 0.1100769
41 11 i T oY || 0.0040001 (TY ) 0.0016188
42 113/1 I TR || 0.3150006 (T ) 0.1274788
43 119/126 TifieheaT 0.034 (T+T) 0.0137596
44 29 AT e 0.003 (T%7 ) 0.0012141
45 33 GIRRVIETS RS 0.002 (T=¥) 0.0008094
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46 34 IREL LLDIETEY 0.069 (T ) 0.0279239
47 35 REETEA] T T sea¥ || 0.613999 (THY ) 0.2484824
48 36 AR LLDIETEY 0.001 (T ) 0.0004047
e 7 A1 O

49 38 REETEA] LD IETa kS 0.384 (T=T ) 0.1554027
50 39 AR A TR 0.091 (T=T) 0.0368272
T T 7 ITAR

51 10 EEL LLDIETEY 1.029 (7T ) 0.4164306
52 10/1 IBEL LLDIET RS 0.91 (T ) 0.368272
53 10/2 IGEL LLDIET RS 0.2700012 (U< ) 0.1092679
54 10/3 IREL LLDIETEY 0.09 (T ) 0.0364225
55 11/41 AT RESRRE 0.15 (T ) 0.0607042
56 11/7 AR I TfieheaT 1.15 (T ) 0.4653986
57 8 AT GG I ETa R 0.09 (T#¥ ) 0.0364225
58 9 LRI I Tt 0.207 (T#¥ ) 0.0837718
T T AT TS

59 318 LRI I Tt 0.025 (T#¥ ) 0.0101174
60 321 EEL LLDIETEY 0.137 (U7 0.0554431
61 322 IBEL LD IETS RS 0.483 (T#Y ) 0.1954674
62 345 LRI I Tt 0.123 (T ) 0.0497774
63 349 AR I TR 0.608 (T ) 0.2460542
64 350 GREAEA] I TR 0.002 (7= ) 0.0008094
65 358 [GEl LD T 0.5 (T ) 0.2023472
66 359 [GEl e 0.194 (T#T ) 0.0785107
67 360 GREAEA] I TR 0.177 (U7 0.0716309
68 361 GEEAEA] T TIftweaT 0.302 (T+T ) 0.1222177
T T ATH: TTLHT

69 136 BEL LLOIETEY 0.007 (T ) 0.0028329
70 137 GAEARAl T TR 0.177 (U7 0.0716309
71 151 GEL e 0.015 (T#T ) 0.0060704
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72 152 LDIET RS 0.2410001 (T#¥ ) 0.0975314
73 153 GIERIET Ry 0.067 (T 0.0271145
74 161 LLDIETEY 0.0639999 (T#¥ ) 0.0259004
75 162 LLOIETEY 0.3299996 (T ) 0.1335492
76 163 LLOIETEY 0.1720001 (7= ) 0.0696075
77 164 At w7 || 0.1140001 (TT) 0.0461352
78 165 GIERIET Ry 0.07 (T 0.0283286
79 167 I TfieheT 0.004 (T ) 0.0016188
80 169 GIERWIET Ry 0.125 (T%T ) 0.0505868
81 170 LLDIETEY 0.392 (T ) 0.1586402
82 171 TfiReaT 0.085 (T#T ) 0.034399
83 172 GIERWIET Ry 0.012 (T=T) 0.0048563
84 174 LLDIETEY 0.017 (T=T) 0.0068798
85 175 LOIETEY 0.199 (T ) 0.0805342
86 176 LD IETS RS 0.13 (T ) 0.0526103
87 80 I TR 0.011 (T=T) 0.0044516
T T ATH: FEAt

88 310 LLDIETEY 0.153 (T ) 0.0619183
89 313 I Tt 0.014 (T#¥ ) 0.0056657
90 319 LD IETS RS 0.193 (T=¥ ) 0.078106
91 320 I TR 0.021 (T=T) 0.0084986
92 420 LLDIETEY 0.595 (7= ) 0.2407932
93 420/545 LLOIETEY 0.33 (7% ) 0.1335492
94 420/551 LLDIETEY 0.175 (T ) 0.0708215
95 421 LLDIETEY 0.888 (T=Y ) 0.3593687
96 422 LLOIETEY 0.067 (T=#Y ) 0.0271145
97 484 I TR 0.135 (T#T ) 0.0546338
98 485 A TR 0.058 (T ) 0.0234723
99 486 TifieheaT 0.011 (T#T ) 0.0044516
100 490 T e 0.101 (T#T ) 0.0408741
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T T AT FéfiEET

101 112/1-231 [GELl O IET kY 0.206 (T+T) 0.0833671
102 112/1-232 BEl LD IETS kY 0.053 (T+Y) 0.0214488
103 112/1-238 BEL LD IET kY 0.184 (U+Y) 0.0744638
104 112/1-241 IGELl LD IET kY 0.003 (u+Y) 0.0012141
105 112/2 GRS At Tt 0.122 (T%7) 0.0493727
106 198 GECARA} T TR 0.023 (u+T) 0.009308
Total 8.6369897

[*1. . RO/BBSR/11017/LA/97/2016/3A]

g HAE, Aaes

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th May, 2026

S.0. 2416(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH 326 in the
stretch of land for Widening & Strengthening of Existing 2 Lane to 2 Lane with Paved Shoulder from Km. 205.373 to
Km. 311.700 Km. in the district of RAYAGADA in the state of ODISHA, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar Rayagada in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH326 in the stretch of land
from Km. 205.373 to Km. 237.7 (Rayagada) in the district of RAYAGADA in the state of ODISHA.

|State: ODISHA ||District: RAYAGADA |
SI. No. |[Survey/Plot Number|| Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L s 4 5 [ 6 |

|Taluk: Rayagada |
[Village: JAMBU |
I 108 ||Private |Agriculture || 0.3770005 (Acre )| 0.1525698)]
2 |[126/150 ||Private |lAgriculture || 0.6769996 (Acre )| 0.2739781]




[T &% 3(ii)]
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Non

3 127 Government Agriculture 0.051 (Acre) 0.0206394

Village: GUMA
Non

4 157 Government . 0.4089999 (Acre ) 0.16552
Agriculture
Non

5 158 Government . 0.0760001 (Acre) 0.0307568
Agriculture
Non

6 159 Government . 0.001 (Acre ) 0.0004047
Agriculture

7 160 Government  [[\°% 0.055 (Acre ) 0.0222582
Agriculture ) ’
Non

8 162 Government . 0.015 (Acre) 0.0060704
Agriculture

9 65 Government  ||~O" 0.035 (Acre ) 0.0141643
Agriculture ’ ’

10 |66 ||Private llAgriculture || 0.1500001 (Acre )|| 0.0607042)|
11 74 Government || N0 0.0289999 (Acre ) 0.0117361
Agriculture
12 |[74/182-193 |[Private |Residential || 0.02 (Acre )| 0.0080939)]
13 74/183 Private Non 0.0299999 (Acre ) 0.0121408
Agriculture

. Non

14 74/184 Private . 0.0299999 (Acre ) 0.0121408
Agriculture

15 76 Government  [[\°% 0.0590001 (Acre ) 0.023877
Agriculture ' '
Non

16 77 Government . 0.0469999 (Acre ) 0.0190206
Agriculture

Village: Halua
Non

17 448 Government . 0.0279999 (Acre ) 0.0113314
Agriculture

18 449 Government ||~ O" 0.219 (Acre) 0.0886281
Agriculture ' )

19 |1450/660 |[Private llAgriculture || 0.2250001 (Acre )|| 0.0910563)|

120 |l450/669 ||Private lAgriculture || 0.2869992 (Acre )| 0.1161473]
Non

21 452 Government Agriculture 0.237 (Acre ) 0.0959126
Non

22 453 Government . 0.1900001 (Acre ) 0.076892
Agriculture
Non

23 608 Government . 0.2440001 (Acre) 0.0987455
Agriculture

124 |l609 ||Government ||Agriculture || 1.542 (Acre )| 0.6240389)|

125 |85 |[Private llAgriculture || 0.6000008 (Acre )|| 0.2428167|

6 |[86/647 |[Private |Agriculture || 0.2950003 (Acre )| 0.1193849)]

27 |90 ||Private |Agriculture || 0.0279999 (Acre )| 0.0113314|

128 |lo1 |[Private llAgriculture || 0.087 (Acre )| 0.0352084|

|Village: JAPAKHAL |

29 126 Government  |[NO" 0.0469999 (Acre ) 0.0190206
Agriculture

30 128 Government || 0% 0.195 (Acre ) 0.0789154
Agriculture ) )
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Non
31 129 Government Agriculture 0.015 (Acre) 0.0060704
32 144/221 Government || N0 0.0250001 (Acre ) 0.0101174
Agriculture
33 157/2 Government || N0 0.1490001 (Acre ) 0.0602995
Agriculture
34 157/3 Government || \°" 0.0060001 (Acre ) 0.0024282
Agriculture
35 ||59 ||Private ||Agriculture || 0.177 (Acre )|| 0.0716309
. Non
36 60 Private Aericulture 0.4590006 (Acre ) 0.1857548
Non
37 61 Government |, " 0.3399997 (Acre ) 0.1375961
griculture
38 62 Government  ||~O" 0.0260001 (Acre ) 0.0105221
Agriculture ’ ’
139 llo1 ||Private llAgriculture || 0.0600001 (Acre )|| 0.0242817|
[Village: LAKHUBARI |
Non
40 1 Government Agriculture 0.2720003 (Acre) 0.1100769
Non
41 11 Government . 0.0040001 (Acre ) 0.0016188
Agriculture
Non
42 113/1 Government ; 0.3150006 (Acre ) 0.1274788
Agriculture
43 |[119/126 ||Private |Agriculture || 0.034 (Acre )|| 0.0137596
44 29 Government ||\ 01 0.003 (Acre ) 0.0012141
Agriculture
45 33 Government || 00 0.002 (Acre ) 0.0008094
Agriculture ' )
l46 |34 ||Private lAgriculture || 0.069 (Acre )| 0.0279239)|
47 35 Government ||\ 01 0.613999 (Acre ) 0.2484824
Agriculture
l48 136 ||Government  ||Agriculture || 0.001 (Acre )|| 0.0004047|
[Village: PICHURI |
l49 38 ||Government  |[Agriculture || 0.384 (Acre )|| 0.1554027|
Non
50 39 Government Agriculture 0.091 (Acre) 0.0368272
[Village: UDAYAPUR |
I51 |10 ||Private |Agriculture || 1.029 (Acre )| 0.4164306|
|52 |l10/1 ||Private lAgriculture || 0.91 (Acre )|, 0.368272]
53 1022 ||Private |Agriculture || 0.2700012 (Acre )| 0.1092679)|
|54 1013 ||Private |Agriculture || 0.09 (Acre )| 0.0364225|
55 |11/41 ||Government  |[Residential || 0.15 (Acre )|, 0.0607042]
Non
56 11/7 Government Agriculture 1.15 (Acre) 0.4653986
57 8 Government  |[NO" 0.09 (Acre ) 0.0364225
overnme Agriculture ) cre ’
58 9 Government  ||NO" 0.207 (Acre ) 0.0837718
Agriculture ’ ’

Village: PUNJAPAI
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59 318 Government ig?icul e 0.025 (Acre ) 0.0101174
|6O ||321 ||Private ||Agriculture || 0.137 (Acre )|| 0.0554431|
l61 322 ||Private lAgriculture || 0.483 (Acre )|| 0.1954674]
62 345 Government I/\\I;licul e 0.123 (Acre) 0.0497774
63 349 Government i;ﬁcuhure 0.608 (Acre ) 0.2460542
64 350 Government iggcume 0.002 (Acre ) 0.0008094
l65 1358 ||Private lAgriculture || 0.5 (Acre )| 0.2023472|
l66 1359 ||Private lAgriculture || 0.194 (Acre )|| 0.0785107|
67 360 Government I:;’icul e 0.177 (Acre ) 0.0716309
68 361 Government I:;licul e 0.302 (Acre ) 0.1222177
[Village: RAPUKANA |
l69 136 ||Private |Agriculture || 0.007 (Acre )|| 0.0028329)|
70 137 Government I:;licul e 0.177 (Acre) 0.0716309
71 151 ||Private |Agriculture || 0.015 (Acre )|| 0.0060704]
72 152 ||Private llAgriculture || 0.2410001 (Acre )|| 0.0975314|
73 153 Government igzcul e 0.067 (Acre ) 0.0271145
[74 161 ||Private lAgriculture || 0.0639999 (Acre )| 0.0259004]
175 162 ||Private llAgriculture || 0.3299996 (Acre )|| 0.1335492|
76 163 ||Private lAgriculture || 0.1720001 (Acre )| 0.0696075|
77 164 Government i;ﬁcul e 0.1140001 (Acre ) 0.0461352
78 165 Government igzcul e 0.07 (Acre ) 0.0283286
79 167 Government i;ﬁcul e 0.004 (Acre ) 0.0016188
80 169 Government fggcul e 0.125 (Acre ) 0.0505868
81 170 ||Private [[Agriculture || 0.392 (Acre )|| 0.1586402]
82 171 ||Private |Agriculture || 0.085 (Acre )| 0.034399)|
83 172 Private I:;‘icul e 0.012 (Acre) 0.0048563
84 174 ||Private [[Agriculture || 0.017 (Acre )|| 0.0068798|
85 175 ||Private |Agriculture || 0.199 (Acre )| 0.0805342)
86 176 |[Private llAgriculture || 0.13 (Acre )| 0.0526103)|
87 80 Government i;ﬁcul wre 0.011 (Acre) 0.0044516
[Village: KUTULI |
88 310 ||Private [[Agriculture || 0.153 (Acre )|| 0.0619183]
89 313 Government I:;‘icuhure 0.014 (Acre ) 0.0056657




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

90 319 ||Private [Agriculture || 0.193 (Acre )|| 0.078106)
91 320 Government i;ﬁcuhure 0.021 (Acre) 0.0084986
92 [l420 ||Private lAgriculture || 0.595 (Acre )|| 0.2407932)]
93 |l420/545 ||Private [Agriculture || 0.33 (Acre )|| 0.1335492)]
|94 ||420/55 1 ||Private ||Agriculture || 0.175 (Acre )|| 0.070821 5|
|95 |l421 ||Private lAgriculture || 0.888 (Acre )|| 0.3593687|
96 |l422 ||Private [Agriculture || 0.067 (Acre )|| 0.0271145|
97 484 Government i;ﬁcuhure 0.135 (Acre) 0.0546338
98 485 Government iggcume 0.058 (Acre ) 0.0234723
99 ||486 ||Private lAgriculture || 0.011 (Acre )| 0.0044516|
100 490 Government IZ"“. 0.101 (Acre ) 0.0408741
griculture
[Village: KUMBHIKOTA |
l101 |[112/1-231 ||Private lAgriculture || 0.206 (Acre )| 0.0833671]
[102 [112/1-232 ||Private lAgriculture || 0.053 (Acre )|| 0.0214488|
[103 |[112/1-238 ||Private |Agriculture || 0.184 (Acre )| 0.0744638)|
1104 |[112/1-241 ||Private lAgriculture || 0.003 (Acre )| 0.0012141]|
105 11272 Government |\ " 0.122 (Acre ) 0.0493727
griculture

106 198 Government I:;;’iculmre 0.023 (Acre ) 0.009308

Total|| 8.6369897|

[F. No RO/BBSR/11017/LA/97/2016/3A]

SHAIKH AMINKHAN, Director
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